IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:HYDERABAD BENCH
' AT HYDERABAD,

OA.732/95.
Date of order:16~2~G6,
Betweent -
K.T.Sastry ees Applicant,

and :

1. Gevernment ef India rep.by its Secretary,
Ministry ef Railways,New Delhi,

2. Railway Beard rep.by its Secretary,
'R ail Bhgvan', New Delhi,

3, South Central Railway rep.by its General
Manager, Rail Nilayam, Secunderabad.

4, Senier Divisienal Persennel Officer,
Divisional Office, Seuth Central Railway.,

Guntakal, A.P.
aRespondents.

Counsel fer the ApplicantsMr.Y.Suryanarayana

Counsel for the Respondents:Mr,V,Bheemanna,SC fer Rlys.

CORAM3
HON'BLE MR,JUSTICE V,NEZLADRI RAQ,VICE CHAIRMAN

HON'BLE SHRI R.RANGARAJAN,MEMBER A INISTRATIVE,
HDN!BLE TRIVDUNAL MADE THE FOLLOWLING QRDER g -
This O.A,was filed praying fer qu ashing the’

preceedings No.G/P.SOO/T—ZO?/KAR,dt.24.6.1994 and fer

of consequential direction ts the respondents te

issual
412 issued under OMs.No.P(RT)

implement the Circular No.
407/P/vel,IX, dt.5,9.1962.
It is now stated that the applicant instructed

the learned counsel to withdraw this O.A.and accerdingly

the letter -dt.15.2.1996 was filed.
Hence this O.A.is dismissed as withdrawn,No costs.

i
Dy.Registrar(Judl)
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‘Cevy tet-

£x SoveErnxmrikeExIndiaxxxep

1, Secretary, Ministry of Railways,New Delhi,
. Government of Indig,New Dlhi.

2. Rukxiwzy»BRa Secretary,Rallway Beard,
Rail Bhgvar, New Delhi,
3. Seuth Central Railway rep.by its General
" Mgnager, Rail Nilayam,Secunderabad.
4. Senior Divisieonal Personnel Officer,

Divisional Office,South Central Railway,
Cuntakal,A.P.
5. One cepy te Mr,Y.Suryanarayana,Advecate,CAT.Hyd.

6, One cepy te Mr.V,Bheemanna,SC fer Rlys,
CaT,Hyderabad.,
7. One spare CeOpy.
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. IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BENCH AT HYLERABAD

THE HON'BLE MR.JUSTICE V,NEELADRI RAQ

VICE C}LM
' AND

THE HON'BLE MR. -R. RAMGARAJW

. O'RPER/JW
o e
0.A.No. 789\ 7”( L

Admit ed and Interlm directions
issued.
Allowe.

Disposed ~f with directions
Dismisseds ‘ ‘ o i
Lismissed as withdxawn&\_,~—f”” '_

*
Dsmls ed for default. : | )
Orde re R€jected’ |

ﬁb-order as to CoStg






